NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

6(ND)16

CORAM:
PRESENT: MR. L.N. GUPTA MS. INA MALHOTRA
HON’BLE MEMBER(T) HON’BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW DELHI
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 08.11.2019.

NAME OF THE COMPANY: Sh. Mukehs Thareja V/s. M/s. Thareja Metal Pvt.
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S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

Present: Advocate for the Petitioner
Mr. Shyam Mooriani, Mr. Sidharth Joshi, Ms. Ambreen,

Mr. Shiv Kumar Yadav, Advocates for the Respondent.
CRDER

Ld. counsel submits that mediation in this case has failed. Renotify this

case for final arguments on 3rd December, 2019.

_ e 3 g
[ L | SR
| | |
}L_v L %_. - Naun ] LA _2,% ooy = e JLNN
(L.N. Giipta) (Ind Malhotra)
Member (T) Member (J)

(Dilshad)



